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(a) whether his attention has been 
invited to a press report which ap-
peared in the weekly ‘Blitz’ dated the 
29th October, J977 under the heading 
‘DDA’s crores down the Drain’ ;

(b) the reaction of Government 
thereto; and

(c) the action taken or proposed to 
be taken in the matter?

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR 
BAKHT): (a) Yes, Sir.

(b) and (c). The matter is under 
examination and the reactions of the 
Government will be placed on the 
Table of the House after examination.
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Rehabilitation of Residents of Kings- 
way Camp, Delhi

3461. SHRI KANWAR LAL 
GUPTA: Will the Minister of
WORKS AND HOUSING AND SUP-
PLY AND REHABILITATION be 
pleased to state:

(a) whether it is foct that all the 
residents of Kingsway Camp, Delhi 
have not been provided alternative 
accommodation so far;

(b) what is the problem and what 
steps have been taken in the last 6 
months to rehabilitate them;

(c) what is the decision taken by 
the Government after the visit of Lt. 
Governor and other Officers to that 
area; and

(d) what are the demands of the 
residents of that area and to what 
extent Government will meet them?
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THE MINISTER OF STATE IN 
THE MINISTRY OF WORKS AND 
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI RAM KIN- 
KAR): (a) Yes, Sir.

(b) and (c). The work of redeve-
lopment of Kingsway Camp was 
transferred from Municipal Corpora-
tion to Delhi Development Authority 
in May 1976 and the relevant records 
were transferred to Delhi Develop-
ment Authority in October, 1976. Cer-
tain problems relating to physical 
possession of land, acquisition of 
some more land, dismantling of exist-
ing barracks after shifting of residents 
to transit centres still remain to be 
resolved. The Delhi Administration 
has recently suggested that the 
Scheme be transferred back to the 
Municipal Corporation for speedy Im-
plementation. Government have not 
yet taken any final decision in this be-
half.

(d) The families living in Outrarrj 
Lines and Hudson Lines desire speeay 
rehabilitation. Suitable action in 
this behalf is under Government’s 
consideration.
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Ministers opting to retain Private 
Accommodation

3463. SHRI K. RAMAMURTHY: 
Will the Minister of WORKS AND 
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state 
the names of Ministers who have ex-
pressed their desire to continue to 
stay in their private accommodation?

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR 
BAKHT): None, Sir.

Relief to Victims of Natural Calami-
ties on the Lines of Rail and Air 
' Accidents

3464. SHRI B. K. NAIR: Will the
Minister of AGRICULTURE AND 
IRRIGATION be pleased to state:

(a) whether Government have 
under consideration any scheme to 
grant compensation and|or relief to 
the victims of natural calamities like 
cyclone, flood, drought etc. on the lines 
of such payments made to victims of 
rail and air accidents; and

(b) if so, the details thereof?




